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DiscussioN oF KOREAN PROBLEM

*987. Shri  Buchhikotaiah: will
the Prime Minister be pleased to
state:

‘(a) whether it is a fact that re-
presentatives of the countries whose
troops are fighting in Korea on be-
half of the U.N.O. met on the 19th
*February, 1953 at the U.N. Head-
quarters, to discuss the Korean pro-
blem; and

(b} whether India was
that Conference?

invited to

The Deputy Minister of External
Affairs (Shri Anil K. Chanda): (a) The
Government of India have no informa-
tion apart from the press reports
which have appeared on the subject.

(b) The meeting was of representa-
tives of countries which. have armed
forceg in Korea. The Government of
India were not invited.

Shri Buchhikotaiah: May I know
whether the Government of India are
in a position to give reasons why India
was not invited.

The Prime Minister (Shri Jawahar-
lal Nekru): Because we have rothing
to do with it.

Shri V., P. Nayar: May I know whe-
* ther the Government of India tried to
ascertain the truth of the press reports,
and if so, what were their findings?

Shri Anil K, Chanda: The truth of
what reports?

Shri V. P. Nayar: The hon. Minister
stated that there were some press re-
ports, of which the Government were
aware. 1 want to know whether the
Government have taken any steps to

/ know whether such reports as those to
which a reference was made, are true.

Shri Anil K. Chauda: We have
made no inquiries in the matter, be-
cause we are not interested.

Shri Nambiar: May I know whether
in view of the fact that the Govern-
ment were not consulted in this matter.
they are considering the question of
withdrawing the medical unit from

* Korea?

Mr, Deputy-Speaker; It does not

arise out of this question.

Shri Buchhikotaiah: Have the -Gov-
ernment got any intention to call for
a separate conference with indepen-
dent peace-loving nations to consider
this question?

Shri Jawaharlal Nehru: Our concep-
tion of peace-loving nations differs.
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INDIA’S DELEGATE TO ELECTORAL CoMmis-
SION FOR SUDAN

*988. Shri N. Sreekantan Nair:
Wi{l the Prime Minister be pleased to
state:

(a) whether Mr. Sukumar Sen has
been nominated India’s delegate to

the Electoral Commission for the
. Sudan; and
(b) if so, what are the terms of

the appointment and for how long
wi.ll he be away from India?

The Deputy Minister of External
Affairs (Shri Anil K. Chanda): (a) At
the invitation of the British and Egp-
tian Governments, the Government
of India have selected Mr. Sukumar
Ser: to serve as Chairman of the Elec-
toral Commission for the Sudan.

(b) It was suggested that the Mem-
bers of the Sudan Electoral Commis-
sion should continue to draw pay from
their own Governments so as to stress
their freedom from local influences
and their complete impartiality. The
Government of India, in common with
the other participating Governments,
accepted this suggestion and will, there-
fore, pay Mr. Sen his present salary
plus an allowance to cover incidental
expenditure as well as the cost of
travel between India and Sudan. The
Sudan Government will provide him
with accommodation and  transport.
Mr. Sen’s assignment is likely to last
from four to six mgnths from the
beginning of March.

Shri N. Sreekantan Nair: May I
know, Sir, whether in view of the
extreme bad feelings between Egypt
and Britain over the election arrange-
ments in Sudan. Government have
taken into counsideration the extreme
peril to our national honour and self-
réspect if something goes wrong over
there in connection with Mr. Sukumar
Sen's appointment?

The Prime Minister (Shri Jawahar-
lal Nehru): I really do not understand
the peril to our national honour and
self-respect. At the request of the
Governments concerned, we have sent
one of our most experienced officers
and he has been entrusted with a very
difficult task. I have no doubt that he
will _ discharge it to the best of his
ability. I do not know where the peril
comes to anybody.

Shri T. K. Chaudhuri: Have the Gov-
ernment any idea of how Mr. Sen’s
appointment has been received by the
Sudanese national political parties—
not the Sudan Government?





